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connection with the searches made at
Ahmedabad.

(c) Does not arise.

(d) Searches are made under the law
and have to be preceded, in each case, by
a careful judgement and reasonable beli:f
that some contraband goods or currency are
secreted in a place or that the evidence of
tax evasion or other offence can be secured
only through a search of the premises. By
the nature of things, therefore, there cannot
be a routine programme of zricdical
searches.

Research Institations Dependent on
*  Forelgn Ald

*321. SHRI JYOTIRMOY BASU :
Will the Minister of FINANCE be pleased
to state :

(a) the names of research institutions
which are mainly dependent on foreign
money for their activities and the types of
research carried on by each institution ;

(b) the amount of foreign money
received by each institution from each
country during the last three years ;

(c) whether Government are aware that
some of these institutions have been spon-
sored by the U.S. Central Intelligence
Agency for carrying on subversive activities
in India in the name of scientific research,
if so, the detai's thereof ; and

(d) what steps, if any, have been and
are being taken to curb the role of foreign
money in India ?

THE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN) : (a) Since there would
be a number of institutions conducting
research of all kinds including industrial
research, market research, social research
and other types of pure and applied
research, it would not be feasible to collect
information of the type desired.

(b) Exchange control data is not main-
tained on these lines. However, for any
specific institution, if the name is given, an
effort will be made to furnish the informa-
tion for remittances of Rs. 10,000/- and
more received by it on each occasion.

(c) and (d). Government have no
information to indicate that any of the
existing Research Ipstitutiops are getting
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any grant from foreign intelligence agencies.
With a view to reduce the dependence of
Research Institutions on foreign assistance
and to keep an effective check on the utilisa-
tion of such assistance, the Council of Social
Sciences Research has also been established.
Government have under consideration a

o hensive legislation to regulate the
recelpt of funds from foreign organisations,
agencies or individuals.
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